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MR. SPEAKER : The result of the
Division js :

Ayes: 2411; Noes: 45%%,

The motion was adopted.

15.02 Hgs.

RAILWAY BUDGET—GENERAL
DISCUSSION

MR. SPEAKER : The House will now
take up General Discussion on the Budget
(Railways)

SOME HON. MEMBERS rose—
MR. SPEAKER : Shri Lobo Prabhu,

15.03 Hgs,
[Mr, DEPUTY-SPEAKER in the Chair]

SHR1 LOBO PRABHU (Udipi) : Mr.
Deputy-Speaker, Sir, it is not very easy to
come into the quiet waters of the Railways
Budget after all the high-notes of the
debate we had today. Nonetheless, this is
ap occasion, an exercise celebrated annual-
ly by tire Railways to escalate fares and
freights on one side and posts and projects
on the other, This Budget raises the reve-
nue and expenditure on the maintenance
side by Rs. 45 crores. It escalates freight,
expenditure to Rs. 892 crores. Somehow

it appears that the Railway Ministry thinks
of crores as if they were thousands and
rupees as il they were pennies, For this
reason alone can onc understand the in-
crease from Rs. 243 crores in 1950-51 10
this figure of Rs. 892 crores this year.
These are astronomical figures, because
during the same period no one, Dot even
a drcamer on that side could believe that
the railway has increased its services, or
increased its capital, to that extent.

About these total figures 1 would make
the first charge of miscalculation, The hon.
Minister says that the budget of 1966-67
ended with a deficit of Rs. 24 crorer, even
though an over-cstimate of Rs, 5.6 crores
was available on the expenditure side o
cancel that deficit. In the current budget
he anticipates a deficit of Rs. 17.5 crores
and an increase in expenditure to the tune
of Rs. 244, crores. From these figures one
can expect nothing but miscalculation in
the budget placed before us.

1 feel that 1 can make a contribution to
this budget by examining the figures of
the past three budgets with patience but
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[Shri Lobo Prabhu]

without prejudice. I would like to poimt
out that these figures disclose a spirit of
complete indifference to the value of
money. [ would like to point out that on
the earnings side, on goods earnings the
Minister has admitted a fall. The figures
of goods lifted arc 203 million tons in
1966-67 and 201 million tons in the
following year, In the current year, while
it was estimated that 8 million tons more
would be carried, there has actvally been
‘u decrease of 2.14 million tons. Up to
date it would be more,

Now it is necessary 1o examine this fall
for the last three years against the increase
proposed in the current budget. The
Minister explains that there has been a
fall in agricultural production and that
there has been recession in industry. Unfor-
tunately, the figures furnished by him in
other publications do not support this, In
respect of industry there has actually been
a rise in the indices from 187 to 192, In
agriculture in  the years 1965-66 and
1966-67 there has been onmly a difference
of a few points, the indices varying from
33.6 and 33.3, According to the Economic
Survey in the current year the agricultural
production has pone up by 30 per cent.

15.10 Hgs.

[Sur1 G. S. DuiLLoN in the Chairl

Therefore it is not the fall in agriculture
or in industry which explains wholly as to
why there has been a fall in poods freight.
Other reasons must be found and 1 would
like to venture a few reasons to the notice
of the hon. Minister because it is impor-
tant that we should remove them.

The first reason is that this fall has
coincided with the suspension of the Fourth
Plan, After that Plan was suspended in
1966-67, goods traffic, which before that
time was bounding up every year, has been
stationary and hus since fallen. The rea-
son for this is an important one which
will probably be discussed at length in the
Pudget, but it is important even here to
point out that when Government reduces
its own expenditure there is a fourfold
reduction in private expenditure, It is
described as ‘the multiplier theory’ by
Keynes, namely, that you gannot increase
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private expenditure when you reduce pub-
lic expenditure. 1 hope, therefore, that
when the Budget is going to be discussed,
the Railway Ministry will be on our side
for pressing for more money being spent
by Gover t on productive puTpotes,
on reviving the Plan to the extent it is
necessary not only to keep up the Govern-
ment expenditure and the Government
stafl but also to keep up the whole tempo
of the economy.

It is a pity that I do not have the Gene-
ral Budget before me to examine its effect
on the Railway Budget, It is in a way
rather unfortunate that we have maintained
this British practice of having the Railway
Budget before the General Budget, If some
thought was given to this, the Railway
Budget should follow the General Budget
and should be more precise about iks fore-
casts of earnings and expenditure such as
may arise from changes in dearness allow-
ance and other matters. I do hope, here
also, that at some time, i not next year,
sooner than later it will be possible to have
the Railway Budget just as any other
Demand for Grants following the General
Budget.

The other influences on the fall of the
goods freight have not been considered by
the Railway Minister although in some
respects he has an inkling of what s
happening, He has noticed that there has
been a fall in the poods freight because of
the good monsoon, because of a reduction
in long movements of grain on Govern-
ment account as shorter movements by
road are natural and possible. This s
very important now. This is also a point
which. like the General Budget. must re-
ceive the attention of the Railway Ministry.
What will happen to their earnings and to
their expenditure in case there is a preci-
pitous fall in prices? This fall in prices
should attract even ministers who are not
in the Railway Ministry, It is a precipi-
tous fall. Today, the general price index
is 176 as against 190 at this time last year
and 209 only four months ago, From 209
to 176 is a fall which should merit the
attention not only of the Railway Minis-
try but also of the Finance Ministry. The
Railway Ministry will find that this ten-
dency of freight not being moved, as in
the past, will be accentuated. The Rail-
way Ministry will find, perhaps, a counter-
vailing trend in the movement of industrial
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products. But whether the two will can-
cel each other will depend on other
factors, The Railway Ministry which is
very concerned about the increase in dear-
ness allowances may find itself in a posi-
tion to reduce the dearness allowance, A

new complex of factors is coming into
existence due to this fall in prices, We
have to see this change in Delhi, If Delhi

and Kanpur can give up rationing, we may
take it that within a short time, almost all
other cities will have the right to have
good grain and will have the right to be
free from Government supply, This is
not a small change. This is a great
change which will affect more than one
sphere of economic life of the country and
I do hope that the Railways will consider
this,

Other factor is in respect of goods traffic
and of the Railway’s making. What have
the Railways done to improve the goods
traffic ? The Railways claim that they
have speeded up their services; the Rail-
ways claim that they have introduced a
container system and the Railways claim
that they have introduced a special section

of m nent or 1 hip All
these new es have coincided with
the worst fall in goods traffic. It means

cither these measures are useless or that
they are not strong enough for a situation
like this. The Railways cannot rely on
them to increase their goods traffic. The
Railways have, on the other hand, to
consider many other things, many other
factors, that have not been mentioned in
the Budget. Although the speed of trains
may have been improved, there is no im-
provement in the speed of loading and un-
loading or delivery. This is an aspect
which, 1 think, will reccive the attention
of the Minister, not only because of the
delay but also because of corruption and
pilferage which are concomitant of all this.
It is very important that not only the speed
in the ruoning of the trains should be im-
proved but also in the loading and un-
loading and in delivery, It is also impor-
tant that the senior officers should not have
confidence that all is well because there
are juniors who are attending to this work.
1 had pressed this point before also and
I do hope it will be possible for the Minis-
ter to see that the surprise inspections
made are complete that they include not
only the vigilance part of the police force,
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not only the Directorate of Investigation,
but also the staff of the Railways,

The other reason or the factor which has.
been overlooked by the Railways is that
they have been increasing the freights to
the point that they have become regressive.
The principle of regression is fairly well
known and what has been happening ? You
had a Railway Rates Commission in 1958,
which gave assurances that the railway
freight would be more or less stable for a
period of time, That assurance was broken
almost at once by surcharges of 3 and 6
per cent and ultimately in 1964, the whole
surcharge was commuted, was added into
the freight rates with another assurance
that there would be no surcharge. Almost
at once, there was a surcharge of 20%
on smalls, last year there was a surcharge
of 6% on all goods and this year you have
another 3%. The Minister is trying to
correct me, Probably I am wrong; I have
not taken any notes to assist my memory.
But all these surcharges on railway freight
are uncompetitive with private trade, with
the freight carried by road, One may think
that the Finance Minister is helping the
railway freight by adding to the taxes om
vehicles and petrol, but even. then what-
ever help he gives falls far short of what
is required because there is a bulk of
freight which cannot go by road and
which, therefore, does not move at all and
is lost to both the types of transport, I
do hope, therefore, that this would receive
the attention of the Minister that, in pres-
sing for the imcrease of 3% this year, he
will remember that the factor of regression
has arisen,

Now I come to the income from passen-
ger fares. The position here is not so bad
because according to the figures available,
the kilometre miles have risen from 177 to
182 or thereabout last year, and this year,
although there is an increase in the total
income, it is not certain whether this is due
1o higher fares or due to a greater pum-
ber of passengers, The income figures dis-
close a loss of Rs. 4.5 crores on the higher
classes and a pain of the same amount,
namely, Rs. 4.5 crores on the thind class
fares. This may mean that the higher rates
imposed on the superior classes have been
regressive und that the higher fares in the
third class have prevented the normal rise
of 3%,
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I shall examine how things can be im-
proved by various measures, but here and
now I would like to suggest that the Rail-
ways should consider removal of certain
disparities. The reports disclose that as a
result of the checking by the Central squad
in certain zomes, window sales have in-
creased by 6.5%. That is a sizeable gain
and it should be up to the Railways to
generalise this investigation staff to all
zones to get a similar result.

Secondly. 1 would point out to certain
disparities mentioned in the Minister’s own
Report. In the suburban traffic, there are
people who pay only 7 single fares for a
-dm:lhle fare of 30 or 31 days of the month.
‘This is no doubt a favour to certain class
of passengers, but it is a favour at the
expense of other passengers, a favour at
the expense of the tax-payers. It is proper
!.hal such disparitics are cxamined and it
is seen that all pay what is due,

Then, there is overcrowding, overcrowd-
ing of a fairly serious mature. There are
trains in which as against the capacity of
72 passengers there arc 1200 passengers, an
increase of 40 per cent, while there are
trains which run empty and where the
average coach capacity is about 51 per cent
full, which is not at all satisfactory. Here
also is a case for close examination of
those lines where there is overcrowding and
provision of more accommodation on
thosz lines. This should mot be difficuli.
considering the big cushion of wagons and
coaches available with the railways,

The capital budget of the railways hardly
ever receives attention, Somchow, one
forgets that there is a capital budget which
is called works budget by some kind of

intentional or indeliberate mistake. This
capital budget has been reduced from
Rs. 304 crores to Rs, 278 crores, Onc

always—tends to welcome a reduction in
whatever Government spends, but in this
connection, the railways must remember
that a reduction in the normal expansion
is not going to be ultimately good. Ne
doubt, the railways have been expanding
more than necessary, Their targets werte
wrong. As against a freight of 200 million
tonnes carried during the last three years,
they have provided so far for 245 million
tonnes, That was an over-estimate, and
probably some correction was duc by the
way of reducing wagons,
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If one scrutinises the works programmes,
one finds a provision of Rs. 105 crores for
new coaches and wagons, Is this neces-
sary, especially when it has been admitted
recently that wagons were not being pur-
chased because too many of them were
idle? 1 know that there were pressures
on the Ministry and there werc pres-
double track, A double track is of great
sures  e¢ven from economists thut they
could not cut down the wagon supply and
the wagon manufacture of this country.
But can we go on adding wagons just to
keep the economy blooming? Can we
not think of some other capital work which
can absorb the capacity of these wagon-
building factories and which can  uhsorb
the capacity of the steel and other facto-
ries 7

1 would refer now to track renewals
where a provision of about Rs. 50 crores
has been made. The railways can spend
more there, I would refer to traffic facili-
ties where also there is a provision of
Rs, 50 crores. 1 tried to scrutinise it; I do
not know if my scrutiny was complete, but
1 find no instance of an addition of =
double truck. A double track is of great
advantage to this country; Since more
trains can be run it economise the staff.
and it cconomises the rolling-stock, So, |
would like the hon. Minister to consider
why there should not bc more provision
for double track as we have surplus  of
building capacity just now, and we ure just
going to have very soon as surplus of stecl.
We have a surplus of labour to make the
ballast and do other civil works, We have
not much capital expenditure to incur as
the track is already there and only in some
portions it may require to be strengthened.

I would further suggest that the adven-
tures of the railways on the road require 10
be reconsidered. There is 2 provision to
this effect. It sounds paradoxical. The rail-
ways not only compele with the roadways
through their fare but now try to compete
with them by putting on the road their own
buses and lorries. This is not fair, You
have already got other people, other opera-
tors in the field, even State Government
operators, and there is no reason why at
a time when the railways are so short of
funds, they should indulge in this adventure
opn the rozd. This is the side of income.

When we come to the side of expendi-
ture, the picture is even more painful. The
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Minister admitted that the staff today com-
pared with 1950-51 is better off by 106 per
cent against which the traffic has risen only
by 50 per cent in respect of goods and 36
per cent in respect of passengers. Is the
Ministry justified in spending so much on
the staff when the income has not corres-
pondingly risen ? The actual figures of
expenditure on the staff are Rs. 1,250 per
head in 1950-51 and Rs. 2,540 in 1966-67.
Taat is bad enough, That is a very steep
risc. But on top of that, there is a rise
in the expenditure on welfare from Rs,
34 to Rs. 144 per head. At the same
time, the railways are fortunate—this is
rather an  exception— in having Rs. 5
crores for merely increments, Normally
there is no separate provision for incre-
ments because people retire at the top
muking up for the lower increments below.
The railways seem to have stalled on the
Pay Commission report and not finalised
it. They should finalise it and avoid
increments due to this present indetermi-
nute state,

Secondly, the Minister informed us that
Rs. 97 crores is paid in dearness allowance
only. It is a staggering figure, much
higher than the figure paid in salaries in
1950-51 to all the staff. Only in dearness
allowance it is Rs. 97 crores now, Add to
thut the expenditure  of Rs. 5 crores on
providing more quarters to the staff when
ulready 37 per cent of them have these
guarters, and others are receiving house
rernt  allowance., Nobudy grudges these
quarters, but in a year of strain when
you are asking for higher fares and freigat,
one has to consider whether the railway
servants also should not be asked to make
o small sacrifice,

Then there is the question of these pass-
es and PTOs, A recent calculation made
by a sample survey shows that it involves
u total cost of Rs. 18 crores a year. What-
ever it is. where is the justification in
allowing officers six passes plus unlimited
number of privilege travel orders? They
are getting the same salaries as others
with comparuhle gualifications, and to
pive them these passes seems to be some-

what of an excessive generosity by the
Railway Board to the railway stafl.
All this is very burdensome, very

serious, but the Minister who gave us an
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assurance of economy, who told us that
there was & ban on -recruitment, seems
to have ignored one thing, that in 1966-
67 there has been an increase of 734 Class
I and class II officers, from 6,500 to 7,200
or so. Here is this ban if officers in one
single class could be raised in that pro-
portion, about 12% of their total 7 At
the same time, there is no increase in
Class II1 and Class IV, as if the railway
can be run by officers alone, as if there
is a demand only for these officers and
there is no demand for others,

To take the diflerent Demands, the first
Demand is that of the Railway Board which
should be an example to other Demands,
but it is something very surprising, something
very disappointing. In the old days there
were four members of the Railway Board.
Now, in addition to the four members, there
are any number of additional members al-
ready added. But this year, after the Minis-
ter had said that there was a ban on new
appointments, there are three more mem-
bers being added, one permanent and two
temporary, on a salary of Rs. 3,000. There
i~ one Director on a salary of Rs. 2,500
added. There are three Joint Directors
added. Iz this o measure of economy, is
this a sense of the necessity of spending less
on yourselves waen so much is being de-
munded from the public 7

I was looking into the Telephone Direc-
tory. T think the Chairman of the Railway
Board has a bigger personal staffl than the
Minister himself. and probably except the
Prime Minister, there is no one to compete
with him,

Last year. in the newspapers it was re-
ported that he had a special bathroom con-
structed at a cost of R 7,000. It is also
reporled that he installed an inter-comsys-
tem at a cost of Rs. 2,50,000. It may be
I am wrong. but 1 am only quoting from
a paper, which you are at liberty to con-
tradict,  This is not economy,

In the other Demands, in Demand No. 4
there is an increase of Rs, 5 crores, in
Demand No. § of Rs. 10 crores and it
Demand No. 6 of Ry. 8 crores. And the
reasons given arc better utilisation of assets
aund higher expectations of traffic. As a
matler of fact, I have already mentioned
that assets this year are not going to be



497 Railway Budget

[Shri Lobo Prabhu]
increased more than before, and higher ex-
pectation of traffic may also be quite an
illusion of the Railway Board.

There is one other point on traffic. 1
hope the Minisiry will apply their mind to
it. Though there is no increase in goods
traffic in the last two years, the cost of fucl
bas risen Rs, 122 crores to Rs. 140 crores
and to Rs. 148 crores in this budget. It is
not wholly explained by the increase in sales
tax or increase in the cost of coal, because
toe figures are much more, and in any case
there would have been some reduction from
the fall in traffic. I am mentioning this,
not because 1 want to be critical of the
Ministers. In fact I am extremely sympa-
thetic with them because they are faced
with two special features among the minis-
tries of the Government, They are faced
with the Railway Board, that i, the top
executive, without the intervening secre-
tariat, The secretariat may have many
faults but it is on the side of the minister
as against the technocrats. By climinating
the normal secretariat, ] am sorry to say,
the ministers are completely at the mercy
of the railway board. They may not realise
it but it is the Board, which rules because
the ministers are no match to technocrats.
It is the common man, the public that has
to pay. I should like this to be examined.
The point is whether some administrative
layer should not intervene between the
ministers and the technocrats, Otherwise,
1 am afraid that ministers would be very
much the prisoners of the technocrats,

I have to hurry because my time even
by my own calculations is running out . It
is most unfair to close down tae 71 lines
which they propose to close down and on
the other hand open' lines which, they are
not very sure, are going to be very econo-
mical. The terminal lines are important
to the main lines. Without them, there would
be diversion of traffic to the road and the
main lines will suffer in turn. These lines
have created a certain economic life waich
cannot be di d simply t Rs. 6
crores are involved. You must also remem-
ber that many of these lines suffer from
removable defects I mention only the Nila-
giri railway over which I have travelled for
the last fifty years. I can say that the
train in that section is now going an hour
slower than when I was a boy of ten years.
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It takes three hours more to travel by train
than by bus. I am also sorry tlo say that
it is always late by two aours with the
result that if anybody arrives in time, they
find that nobody is expecting them because
they have reckoned with the late running
of the train by two hours. What are your
officers doing? Why do they not remove
these defects ? Why have your officers not
made use of the big traffic offered by the
raw film factory 7 Way cannot they do
something to reduce overcrowding in the
third class? It is very unfair that you
condemn a line when you yourself are to
blame in not looking after the normal amen-
ities and opportunities.

I have to jump from one subject to an-
other for want of time, Being a ministry
with socialist aspirations, it thinks that ten
per cent can be added to the AC coaches.
It simply means that you divert that traffic.
These coaches are used mostly by govern-
ment servants or by people whose expenses
accounts will be passed on to otiers. I am
entirely sympathetic with the idea that the
sleeper coaches should be made to pay
more. In fact there is a very justified de-
mand that the Railway Minister should
enquire from the Railway Board why they
allow this ‘luxury’ only to those who take
the trouble of reserving tickets. 1 do not
tnink the country welcomes the ten per
cent surcharge on luggage because this will
fall on the poorer class of people, passengers
who have a very low luggage allowance. A
first class passenger hardly ever carries lug-
gage which will attract this increase, T am
certainly oppossed to this increase of 5, 10
and 15 paise per ticket because it is a orude
way of increasing the fare and there is no
rationale behind it because a man who
pays five paise pays a tax which is higher
in incidence because his ticket is the least
priced, The estimate made that this will
yield an income of only 10 crores only fs
likely to be wrong 1 tried to work it out
and find that it could yield at least Rs, 20
crores this year.

Lastly, the freight on goods traffic is
very unfair because as I have already said
the prices are falling. So, its incidence will
be greater. I should imagine that if vou
care to, you can find economies how to
avoid all these taxes.

Lastly, Sir, I would like to say one thing
for my colleagues here, The Minister will
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pick up for reply weak arguments or un-
important arguments which we place here.
Unless we meet the Minister with a common
attack on certain issues, their defence is to
avoid answering the main issues. I would
request my colleagues to join me in pressing
these issues and of course other issues which
emerge that are of common interest. These
facts and figures might have wearied you,
| find the House has become very thin,
.thouga nobody has challenged the quorum.
But I would like to say that all these facts
and figures are arrived at with a view to
.do something which is good and workable.
You should accept these figures or you
should explain them, Otherwise, you will
convict yourse]f of miscalculating the in-
come and expenditure of the railways, of
pampering the staff, of reducing the existing
facilities and of aborting the possible im-
provement in the economic condition of
this country.

SHRI D. C. SHARMA (Gurdaspur) :
Please say something about passenger amen-
ities also because you have given so many
facts and figures.

SHR] LOBO PRABHU : I am sorry; 1
would like to speak about passenger facili-
ties, about punctuality and so on. But I
will do it on a later occasion, But T would
say that Jet it not be said of the Minister
that he threw away the chance to improve
the railways, to speed up the development
of this country and to satisfy the people, 1
hope it will not be explained that his com-
plaint that the railways were burnt was
anything more than expressing the simple
fact that of all the central services the
people have the largest number of grievances
against the railways, I hope it will be
said of us who will criticise you construc-
tively that we gave the railways to the
country and not the country to the railways,

wt e (faadr) : sy wEiew,
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% IEEIE | ¥ T T garfat A Teavg Y ag grEd aw W e |
%, afgan mﬁa‘tﬂa’rm%ﬁw %lwﬁmﬁmwam{mﬁm
TR QT @ ) TR AT WA o R #YE dvw g B v e et

Ty w1 gErT for afe @ A
o famm o gaTe O SETET AW A
BT & FTT0 g7 FGT TAITH EY 77 HEA
£ UF atF g9 € 7 10, 000 fe=x
4 1971 % WA F7 ToA7 FT 7 &
ZaLY TF 6 AWV FT JEIFT 9 F7 I
F fac syl 3 Avie g & fd &w
% fo fesd foaa 78t & Y a2 33 w=91
I AL FE AR AT AT E IA
A T AT AT AT HTF afvawT 7
TEL AT | AfHT THAT F I A AT
& zafan ot 917 97 77 999 & AT AT
g A aFe £ 1 T A 2 AT
Ta®! Ffear &1 g W I A7 A
T W AAENAZ FAE

% gererr & gzArA A7 ang @fz
£1 q17 F0 § AfFT w7 97 A1 AT
AT &g T & FTL0ET AT #51F TATw
FAY Sar #1 qATFRE A w@S Aqta
FI UM &7 IAF FIEA7E F1ZA FLA q147
&t TEY & A ImES AwwmAT R st a7
T2 99 FE OF 7 A7 ]| AwAT 2.
gadr #YT HYE a1 T FAATE

AE AT 97 gE AT F @T
Feat WX W FAAT F oasad Y
gimw ar 7 ot 71 = 3zad g
AT X S gw 7 R f aw adv g

mm (ﬁa’o !!o IIWII'I‘} © AT
aqr IFA FHIE 7

oft wererww : of =7 Ay 77 3w
I qE d el G owA =7 g F aw
A AT | K & 17 A1 F A7 )
way wY AelY AER T ¥ a7 W= e oAy

g 1 ot a% o fesay &t mfear =sw
FE A ¥ qg TETFT 6 T FTAY
¢ § s=fF avavarg anfz 9e ¥ 1 ke
FTEY 777 g1 & 1 & g fr feedi Ay
q&qT aTAY g AT 9 &Y Ay afeF <A
mfegt § 37 7en Ay ofrmdfy W=y Fr
Mt T i § fedi & gy Fgr 9
11 F% & 977 | U577 F grana §
7% qfaur faser

ot e & fao A gmi 2 fF a0
#\e AF HTWIIE 1A gadT g aifd
et &7 arEamET F7 wie #fzaif e
0 9% | AL T 56 fEAERET F 997
sitfanedswa e Jgr 7% a9 &
ATZA AEY & 99 F1 F7 ArAT W
a7 faur 9% 20 faeAmET §
4 gzfaar faer o)

15.55 Hrs,
[Mr. DCPUTY-SPEAKER in the Chair]

sl fafrer sz g1 & Yoaw Al
oifadi aWT #1 FT 22 f 24T @ ag aer
o7 4 wzfrai faer 35 & 37 31 ;b
AT 71 &1 27 A afaur g

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA) : When there
was u total strike by the Bombay transport
service, the railways did the maximum
service,  Without the railways, life in Bom-
bay would have been completely paralysed.
Here 1 am listening to the hon. membet
saying that the railways did not play their
part and somebody else had to play his
part by setting fire to the coaches.

SHRI N. N, PATEL (Bulsar): At the
same time. the railways also arc responsi-
ble for it.
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oft wermry : ¥ i fewe gmaT
FAF AT F FgAUr A@AONE
& qeal =T 4ay a1 AR F A g
FTEE AT qMET & T 7 famrn
TETE | A 1934 §F AW WA
F1 mifas a1 97 gfn qd dra
qiferariz F s 1w qR fae gan
¥ zgfu & vy 37 7Y & TETE A
AT T A7 A, 1934 F T T
T % qr9 Arfas 9rg & 1 g9 Fearow
FAMT THY AZA 9T @1 S0
= WA 2 59 § TEr I #K a9
FTATI TR AT AR TT & TAE
GRT B AT AT A AT qar fewe A E
A 7 9 sl w Y femz o & om0
¥ 18 qTCr@ FY 97 94T A% 50 A
FHAE 7% GF FH & o fewr §
§z9 F fom g &) w9 fae, 9 v
fede & wre anfs 3@ 43 g7 .18
Fq g & v & g #7 gedr mE
T qF ST 901 IEE dWT AT FEX
d53 & fa s & Y foref ) R fesd
& FATH qAA ZHEH w¥ gH 4, q=7
o & fAg g & g O #i% 7em g
fr 9z 79 aix fewe & <o e €1
oF AT §H T fzFe  FET FE A
oTed &Y U1 Agt Jmar ¢, fewedw
Fafery £ @ew A%Y faar s ¢ & o
Zd} 77g & agdr @ A ferag & fag
o g TEa & fF 2T 919 o 4R At
qUFE & AT 20-30 F0F ¥ Afafam
FLWME |

15.53 Hgrs.
[MR, SPRAKER in the Chair]

Ay T=fal 1 9 femiaw
g &, Mg #1 wzfal s oar e
grarg a1 ag & 5 oa wdaT 4, 5 9
10 7AT 7g W ¥ wefai frew §
Tz Ay § A A T & a9 F
4 Wi & FT A Y ¥ gy vt fow-
A ¥ uw STEAT HEFEd § agi

PHALGUNA 9, 1889 (SAKA)
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FiIrefaid oy @ AR A
fod s I gi ) fawwar @ §
o ¥ WAw N gfn et & dardd
TP 9N AMAT  FEE A w9 W
FT Y 1 R 7 A0y § AR qg R
#r qefeat faoar &7 /g § q@d T w1
e st & 1 g 77 @ e o g ey
I o %1 91 gy @ AfwT 77 Tw, 2@
TE A oy & =T qEET AvEr 9T Ky
TR AT ¥ ¥ A E A TR e
faaear &3 & | 37 3T Iy Fegearar
&1 21 a1 399 &g 39 1 favead A}
e qEt FT &9 2 1 7 q@ A F A
1962 # WY W HATHT T JavE
famrs ot #i< oy e e T 1 A
Fgr & fF ag 9 3wt qe sl FTAe
T & AT ATA AT TH A A
waw #t gift gy @ 3% a=mw W
Sq FTAT IET |

79 s aifarie § o& sAeerE
v qer 41 {5 g8 9 § err
(T ® w2wd Y vfew ar€ F Frad gy
ge ! S & qa™ § aqery wan fF W
w7 OF qT@ 92 g T A A
FE IE F AHAR A gE | WY
TRt / AT AT WIT AT A7 I A A
FEEHT G AEY 1 T AT {1 W AR
# 1 91" 92 T TF A @iy gk

99 8 1856 ¥ FAT E2WA AT
a7 &1 99 % A0 U T DTEAT T
¥ fog 11 w7er 9 w789 64 F wrfaer
faway o a1 & a1g 7 Sw wifaae w
frar famm s 77 fis gt e
fAsee T § | EU A AT g Y
que ® faar o1 &few az & TEw
eRfamrmr 1w a6 10 WX F
2 WTe ¥9AT qraTaTT A wfer & qur
fean &fe gt acs s oan Y gf-
urd 3 ¥ ave o7 anft § o wy &
fFEmtoa e facdar it 8
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[»fr ga=a)

WY AgT Gacaw &8 & g0 7 A’ |
UgaF § T aF 0F 39 & fegah &
6 WATT F ATY A oo &, 7 HAW
o fesd & A & o 91 w9 & WfEA
a0 q7% gn dad € fr uw fesd H
WET 72 WTGHT 48 6FA § 90 99 &
AR HTEHT A TG § | 9 Tl &
faw a1 ag gfaar @ 5 @ sa@ 0w
fesd 7 ag 7t @@ o g g wfe
smefiat & fag g9 awg #1 #rE gfaw
7t & 7 o A e
HeY wgRY AT A g |Wifw g I
T XA AETE | anfa wgT % qg
fFmrand ? s A S FEdAr @
21 ZH §HT @ AT &Y ARG
Y ZTFA F FTW FL | F Sv9T F@T
g & dtad 7 det 9gET & qTHA
T #Y # I 9% ag e A7

o gl a ag & % wean avad
GaF j0g L AG E |G AT AL W
fawrer g7 gvat § d=4 § dmaEs
100 1 & 397§ 9 & fad feamt
#1 gafageress 3T § of aq a6 andy
Frfedomad

qqA AT ;. ATHEG TTE HTA
{1 sroer strgor ST @

16 Hgs. e o
Motion Re : INSTALLATION OF SHRI
MANDAL AS CHIEF MINISTER OF
BIHAR
MR, SPEAKER : The House will now
take up discussion on the motion to be

moved by Sari Nath Pai.

SHRI NATH PAI (Rajapur) : I beg to

move :

“That this House disapproves the manner
and the procedure adopted by the
Governor of Bihar in installing Shri
B. P, Mandal as Chief Minister, as
likely to bring the Constitution in con-
tempt and danger.”

SHRI R. D. BHANDARE (Bombay

Central) : Sir, 1 rise on a point of order.
1 wish to draw your attention to the words

Shri Mandal as
C.M, of Bihar (M.)

“disapproves the manner and the pracedure
adopted by the Governor—as likely to
bring the Constitution in contempt and
danger”. [ need not refer to the dictionary
1o give the meaning of these words, because
my hon. friend knows it. *“Disapprove”

censure. cond Therefore, 1 say
that under rule 184, under which thig motion
has been moved. ...

MR. SPFAKER : Where does that rule
say that we cannot discuss the action of
the Governor ?

SHRI R. D. BHANDARE : | am coming
to that, That rule says:

“Save in so far as is otherwise provided
in the Constitution or in these rules,
no discussion of a matter of general
public interest shall take place,...”

Therefore, if there is no provision in the
Conslitution, no motion can be discussed.
This is a substantive motion which seeks
lo condemn the conduct of the Governor.
Since we have accepted a federal Constitu-
tion, 1 need not say that the powers are
so divided between the Centre and the
States.

MR, SPEAKER : He is taking away the
time of the House. Let him come to the
poift, Does any rule prevent Parliament
from discussing the Governor's action 7

SHRI R. D. BHANDARE : 1 am refer-
ring to Legislative Assembly Debates of
1936, Volume VI, page 373,

MR. SPEAKER : That is pre-indepen-
dence time, But he said sometaing about
the constitutional provisions. Could he
kindly say where it is mentioned that Parlia-
ment, which is a sovereign body. cannot
discuss the aclion or conduct of the Gover-
nor ?

SHRI R, D, BHANDARE : T am coming
to that.

MR. SPEAKER ; Parliament has got the
power to impeach the Governor. Then, how
could he say that Parliament caunot dis-
cuss the action of the Governor?

SHRI R, D, BHANDARE : If they bring
a motion to impeach the Governor, T will
not raise a point of order, But this sub-
stantive motion is of a nature which seeks
to condemn the action of the Governor and,
therefore, under this authority, thiv decision
given by the President of the Legislature at
that time. ...
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